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BEFORE THE HON,BLE NATIONAL GREE 
TRIBUNAL, EW DELHI 

Compliance Affidavit 

(By Additional Secretary, Environment Conservation and 

Climate Change Departn1ent, State of Uttarakhand) 

In 

Execution Application No. 27/2023 

In 

Original Application No. 561 /2022 

Urvashi Shobhna Kachari 

Union of India & Or . 

Applicant 

Versus 

Respondent 

Affidavit of Kahka han 

Na eem, aged about 44 years, 

D/o Late Slu·i Abdul Sattar 

An ari, presently po ted as 

Additional Secretary, 

Department of Environment 

Con ervation and Climate 

Change, Government of 

Uttarakhand, Dehradun. 
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I, the above-named deponent do hereby olemnly affirm and tate on 

oath as under: -

I) That the deponent i presently posted as the Additional Secretary, 

Environment Con ervation and Climate Change Department, 

Government of Uttarakhand, and i competent to sign and swear the 

instant compliance affidavit and as such he i well acquainted with 

the facts and circum tances of the ca e depo ed below. 

2) That the above noted O.A. was listed for hearing on 23.07.2025, 

wherein the Hon'ble ational Green Tribunal was plea ed to is ue 

the following directions: 

I. learned Senior counsel appearing for the State of Uttarakhand 

submits that the work order assessing the can:ving capacity has been 

assigned to the Wild Life Institute oflndia in August, 2024 ll'hich is lo 

be completed in 18 months. He submits that agreement reflected in the 

u·ork order which is executed with the Wild life Institute of India will 

be placed 011 record during the course of day. 

2. list OIi 28.07.2025. 

,, 

3) That in compliance of the above order, instant compliance affidavit 

is being filed by the deponent. 

4) That it is re pectfully ubmitted that a mentioned in the order dated 

18.03.2025 of the Hon 'ble Tribunal. the Uttarakhand Pollution 

Control Board ha already cornmi ioned a tudy for determining the 

carrying capacity of Char Dham, by a renowned national premier 

938



3

body i.e., Wildlife Institute of India (WII), in the month of August 

2024. The WII thereafter informed that they would require 18 

months to complete the said study. 

5) That the work order was executed with the WII for carrying out the 

"Scientific Study for Assessn1ent of Carrying capacity of Kedarnath. 

Hemkund Sahib, Gangotri & Yarnunotri tracks of Uttarakhand" on 

27.07.2024 and with the said work order the agreement entered with 

the WII is also provided. The scope of study of the agreement 

includes the assessment of infrastructures, management of solid and 

liquid waste, measure1nent for protection of flora and fauna, limiting 

number and types of vehicles, etc. In this connection, copy of the 

work order dated 27.07.2024 along with the agreement dated 

06.08.2024 is being marked and filed as Annexure No. OJ to this 

Affidavit. 

6) That the Member Secretary, Uttarakhand Pollution Control Board 

vide letter dated 24.07.2025 inforn1ed the Additional Secretary, 

Environment Protection and Climate Change Department, 

Uttarakhand, that the Wildlife Institute of India (WIT) has reque ted 

the UKPCB to extend the duration of the project for another 6 

months i.e., up to February 2026. In this connection, copy of the 

letter dated 24.07.2025 is being marked and filed as Annexure No. 

02 to this Affidavit. 

That vide letter dated 02.04.2025, Scientist G & Head, 

odeveloprnent Planning and Participatory Management 

partment requested the Member Secretary, Uttarakhand Pollution 

ntrol Board, for providing assistance in facilitating the project by 

~HAN taining secondary data from Jrious line agencies and further 

I 
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requested to extend the duration of the project for another 6 months 

i.e., up to February 2026, in order to collect complete I year data. In 

this connection, copy of the letter dated 02.04.2025 is being marked 

and filed as Annexure No. 03 to this Affidavit. 

8) That from reading of the objective clause of the executed agreement 

clearly demonstrates the proposed study's all-encompassing natw-e, 

covering various issues that will ultimately serve the larger public 

issues. 

9) That the deponent is a responsible Government servant having the 

highest regards for the Hon'ble Tribunal and orders passed by them. 

The deponent has always made his sincerest efforts to carry out the 

orders passed by this Hon'ble Tribunal in its letter and spirit and 

shall continue to do so in the future. 

Deponent 

Verification: -

Verified at Dehradun on the J..>.day of July 2025, that the 

contents of the compliance affidavit are true and correct to the best of 

my knowledge and belief based on the official record and nothing is 

false, and no material has been concealed therein. 

Dated: July 2025 
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Jil':Al> OFft'l('t,: 

I IHto1,khanrl l'ollutlort C'ontrol lloard 
"G11ur>A Uevl ParyH11ran Ubawan .. 

460, IT Park. S11h1Htradh1ra Ro11d, Uchradun 
fo: mail: m akpcb • ahuo.cnm, l'honc- No. OIJ~ 1'1070'11 

Rd. No: UKPCB/HO/Gcn-18J-600(JIV2024/ ~14 
I 

SPEED POST/ E-MAIL 

To, 
Director, 
Wildlife Institute of India 
Chandrabani, Dehradun -248001 
Uttarakhand 

Date: 27.07.2024 

Sub: Work order for carrying out of "Scientific Study for Assessment of Carrying 
Capacity of Kedamath, Hemkund Sahib, Gangotri & Yamunotri tracks of 
Uttarakhand" -reg. 

Sir, 

Please refer to the orders passed by the Hon'ble National Green Tribunal in 
U,e matter of E.A. No. 27 of 2023 in M.A. No. 54 of 2023 (O.A. No. 561 of 2022 titled 
as "Urvashi Shoblma I<achari Versus Union of India & Ors." from time to time. 
Hon'ble Tribunal inter nlin directed to carry out Carrying Capacity of Kedamath, 
Hemkund Sahib, Gangotri & Yamunotri tracks of Uttarakhand within a period of one 
year. In this regard proposal were sought from various Government 
Institutions/Universities for carrying out "Scientific Study for Assessment of 
Carrying Capacity of Kedamath, Hem.kund Sahib, Gangotri & Yamunotri tracks of 
Uttarakhand". Proposal was also submitted by the Wildlife Institute of India (Wll), 
Deh.radun vide letter dated 31.05.2024. 

I am pleased to inform you that the Competent Authority of the Board has 
approved your proposal for carrying out "Scientific Study for Assessment of 
Carrying Capacity of Kedarnath, Hemku.nd Sahib, Gangohi &: Yamu.notri tracks of 
Uttarakhand". In this regard the proposed study as mentioned above is hereby 
awarded to you as per details mentioned below: 

Name of Study Duration of Study Sectioned Budget 

Scientific Study for Assessment of 12 Months Rs. 97,47,400.00 
Carrying Capacity of Kedamath, (Rs. Ninety Seven L.ikh I 
Hemkund Sahib, Gangotri & 

Forty seven Thousand I Yamunotri tracks of Uttarakhand. Four Hundred only) 
~ 

1 erms and Condibons for the Study: 

1. The Wildlife Institute of lndia (WII) shall undergo with an agreement regarding 
scope of study as well as the timeline for carrying out the study. Copy of 

.....-:::::;==,,.__ agreement is enclosed with this Work Ordc.r. 

1 
'>,(:\ :?--~~~'9T start date for the study will be considered as the date of issuing of this letter. 

J);:.Y ,, ''I) -- .._ 

--0 / ~ 3. -'W.!!, ·n start the proposed study activities at the earliest. 
b • ~ , >'> \ 
~ .. • ~:-"::'-it-------------y---rf--=---
:l'.'., . ~" Pagelof2 
J::•. :-:-{ / ' -t,, /J\ !J 

~. :~ ~-) --:·-~ ~/ 

'--=--=--
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-t Paynwnl sh,,ll lw m,,d(' in ,1 p.,rti, as follows. 

i) 40% atkr sii;nin~ l\gn>t•nwnl for l.Uryln1~ oul soid study. 

ii) ~O~ altt>r suhm1ssion of Progr<'ss lfrpnrt-1 (within 6 month~). 

ui) 20~, afkr snbmi~sion of Pro1in.•ss Rt>port-11 (within 9 months). 

1v) IO'lo Afh'r submission o( Fin.ii rt->port (within 12 months). 

\V)l shc1ll proviJ,, tlw b .. ,nk details for r<'leas<' of payment to lhis office•. 

5. \ 11 sh.,ll carry out UH.~ proposed study with close co-ordination with concl!rned 
District Magistrale and Nodal Officer nominated by the District Magistrale for 
s,1id study purpose. 

t,, WU shall not assig11 or outsource any component or part of this study to any other 
gency. 

7. WU shall submit monthly progress report to the UKPCB by 10th day of next 
month. 

8. For all matters pertaining to the proposed study, the decision of Member 
Secretary, UKPCB shall be final and binding to both the parties. 

9. For any legal dispute, Dehradun shall be the jurisdiction. 

You are therefore requested to sign the enclosed agreement in 02 original sets and 
submit to the Board. 

Enclosure: As above. 

Copy to: 

Yours Faithfully, 

~(?~ 

(Dr. Parag Madhukar Dhakate) 
Member Secretary 

1. Chairman, UKPCB, Dehradun for kind information please. 
2. District Magistrate, Rudraprayag / Uttarkashi / Chamoli for kind information 

Please. In order to Finance Controller, Uttara.khand Pollution Control Board 
for the kind information. In order to timely completion of study, you are 
requested to nominate Nodal Officer for co-ordination with WTI, please. 

3. Finance Controller, UK.PCB, Dehradun for kind information please. 
4. Regional Officer (I/ c), UK.PCB, Regional Office, UK.PCB, Dehradun for 

information and necessary assistance to Wil, please. 

Member Secretary 

Page 2 of 2 
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Agreement for uScientific Study for Assessment of Carrying 
Capacity of Kedamath, Hemkund Sahib, Gangotri & Yamunotri 

tracks of Uttarakhand" 

TI,is agreement for carrying out "Scientific Study for Assessment of 
Carrying Capacity of Kedamath, Hemkund Sahib, Gangotri & Yamunotri 
tracks of Uttarakhand" is made and executed at Dehradun on 6th Day of 
August 2024 between, the Uttarakhand Pollution Control Board, 
Dehradun through its Member Secretary of the first part, hereinafter caJJed 
the F1RST PARTY. 

AND 

The Wildlife Institute of India (Wll), Dehradun through The Director, 
Wildlife Institute of India of the second part, hereinafter called the 
SECOND PARTY with th,e following tenns and conditions: 

Name of Study Duration Sectioned Budget l 
.of Study I 

--------------If------+---
12Months Rs. 97,47,400.00 Scientific Study for Assessment of 

Carrying Capacity of Kedarnath, 
Hem.kund Sahib, Gangotri & 
Yamunotri tracks of Uttarakhand. 

(Rs. Ninety Seven Lakh I 
Forty seven Thousand , 
Four Hundred only) 

I 

1. Payment terms: 

Payment shall be made in 4 parts as foUows: 

i) 40% after signing agreement for carrying out said study. 

ii) 30% after submission of Progress Report-I (within 6 months). 

iii) 20% after submission of Progress Report-II (within 9 months). 

iv) 10% After submission of Final re~rt (within 12 months). 

WII shall provide the bank details for release of payment to this 
office. 

2. Objective of the study: 

1. Assessment of available infrastructures for tourists/ pilgrims in the 
concerned areas. 

2. Limiting number & types of vehicles with 
......--==---- available/proposed infrastructures. 

respect to 

,,' • ~' 
, . . Page 1 of 4 

,' 1. ~.~. : ,..~ 
I 
I 

\ ·~ 
' \,. '~i .. - , ,,, 

::i,;; ;:,·;~·\·\ :,, 
~ ·- ,; • "'.J ~ 

----~-
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3. Restricting number of tourists/Pilgrims especially during the peak 

season. 

4. Numbers of equines that can be permitted and their monitoring 
mechanism. 

5. Mechanism of operation of equines and disposal of dung and dead 
mules. 

6. Management of solid & liquid wastes. 

7. Measures for protection of flora & Fauna of the concerned areas. 

8. Identification of prohibited/ regulated activities which are 
incompatible with environment for concerned areas. 

9. Safety precautions & Preventive measures. 

10. Compliances of environmental acts/rules. 

11. Environmental awareness. 

12. Monitoring Mechanism. 

General Conditions 

1. The study areas shall be the Kedamath, Hemkund Sahib, Gangotri & 
Y arnunotri tracks of Uttarakhand and its connecting areas. 

2. The study is to be carried out for scientific assessment of Carrying 
Capacity of Kedarnath, Hemkund Sahib, Gangotri & Yamunotri tracks 
of Uttarakhand ". 

3. The Second Party will carry out assessment of various environmental 
and socio-economic etc. variables required for assessment of carrying 
capacity in terms of identified objectives in scientific manner. 

4. The Second Party shall undertake sampling, data collection, data 
interpretation, modelling etc. as per prescribed and accepted 
methodologies and references, similar terrain/ geographical conditions. 

Deliverables of the assignment 

5. The study period shall be for a period of 12 months from the date of 
receiving the money in Wil' s account and apart from bi-monthly report, 
progress report shall be submitted as per following schedule: 

i) 1st Progress Report Within 6 Months. 

ii) flnd Progress Report: Within 9 Months. 

iii) Final Report: Within 12 Months. 

I 
Page 2 of 4 
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6. The First Party shall have absolute and sole right on the data 

generated/ collected in the process of the entire study. The Second Party 
shall be responsible for security and safe custody of data and documents 
related thereto. In no way the information/data/documents shall be 
used/copied duplicateci/published/ supplied whole or in part during 
and after completion of the study wjthout prior written permission from 
the First Party. 

7. ln case of submission of false/incorrect data, delay or non-completion 
of work in prescribed time or any other case of non-compliance or 
discrepancy, the First Party reserves the right to charge additional 
appropriate penalty or take any action which First Party deems fit and 
suitable including permanent debarment from carrying out such works 
in future or blacklisting the institution. In such a case, the institution 
shall make no financial claim and shall remain a bound to deliver 
satisfactory work in stipulated time duration. 

Confidentiality 

8. The data will be the ownership of First Party, hence, any information 
pertaining to this study shall be deemed to be confidential and the 
Second Party shall be fully responsible, for the same being kept 
confidential and help in trust, as also for all consequences of its 
concerned personnel failing to observe the same. 

Force Majeure 

9. WHEREAS, in case of delay in timely execution of the assignment 
caused by factors beyond the control of the institution, such as war, riot, 
earthquake, flood, fire or other natural disasteIS, restrictions imposed by 
the Government or other statutory bodies, the Second Party shall advise 
the First Party in writing at the beginning and the end of the above 
causes of delay, within seven days of occurrence and cessation of the 
force majeure conditions. 

Termination of Assignment/Penalty 

10. In the event the institution fails to carry out the assignment in terms of 
this d~ment or the work order within the stipulated period or any 
extension thereof, as may be allowed by the First Party without any valid 
reasons acceptable to the First Party, The First Party may terminate the 
assignment after giving seven days' notice. The First Party, may give the 
Second Party a chance to put forth the reasons for delay J non­
performance before deciding on the matter. 

I 
Page 3of4 
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11. In case of deviation from the time line for final submission of the report 
a penalty of 2% per month of the total cost of award will be levied and 
to be deducted by First Party from the final payment releasing to the 
Second Party. 

Signed on Dated 06.08.2024 and Place at DEHRADUN. 

--42 p~ rf .. 
Dr. Parag M~kate 
Member Secretary 
Uttarakhand Pollution Control Board 
Dehradun 
On Behalf of First Party 

Witness~ 

b Dr. I~ ... S. Klllllii~ 
ScilltiftcOlar 

u..ae..,waaCCIIIIIOllon 

' -' . 
I 

' -;. .' {:.J 
. , "' -

~~~- Aaguat, 2024 

-
(Shri Virenara RTiwari) 
Director 
Wildlife Institute of India 
Dehradun 
On BehaH of Second Party 

Witness 

eJ9 
~ 
..tld h '"'r, -~ ~ • . ·o ... "R s. ~ . dt'l- -

c • ..,, ' \1•\C• ('I, , I 
\()C:.,I I• • • ' 

'•Ni\t111li· • I'\\ ()O' 
rh:i•10C3b\ltt3 •·" r,:,1 
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fi¥ ~.,, 

UKPCB 

~•~ LiFE 
1 ~~ Lifestyle For 
~ 11,/ Environment 

j&llC'l~ 

'3rn'<l~O;g M~OI ~ti~01 mi 
''1fm tcft q~fqx01 ~, 

46"~l, ~-~- tnm, ~ ~, ~5'<1~1 
E-mnil: msul,pcl,@ynhoo.com, p: 0135-2607092 

3fCR~. 

qqfct"<01 ~ ~ Gl(>lqlg qRqct1 ~. 

\-3ffixl~06 -rn:R, ~5'<1~11 

~:-lflo $ mtcf ~ if ~ f:tli11G1 ~ "ffo 27 /2023 (1!R 3ll4G1 "fl'O 

561 /2022). ~ ~ ~ ~ ~ ~ ~ 3Ri * f!Jil.iq if I 

' Si6fGq, 

~ \-34~c@ fcltt~cf> lITO $ IDm ~cf>-<01 ~ ~ Plfif lG1 ~ "ffo 27 / 2023 -q 
~ 2J.01.202s <ITT G1fm ~ Ti Pti!~,c1 R lfm t nP-

"Learned Senior counsel appearing for the State of Uttarakhand submits that the work order 

assessing the carrying capacity has been assigned to the Wild Life Institute of India in August, 2024 
which is to be completed in 18 months. He submits that aggrement reflected in the work order which 

is executed with the Wild Life Institute of India will be placed on record during the course of day." 

c'ffif>lT if 3fqT@ cITTT1T t fcp ~ ~ Pt~·~o, ~ 6Nf ~ ~ 'Gftq ~ <ITT ~ 

~Gl'<1I~ Ellll, ~Jiig0'5 ~. ~ ~ lPFll~ ctft carrying capacity assessment ~ ~ 
27.07.2024 <ITT 12 lll6 if m ~ ~ ~ cJ>Tlf ~ ~ lfm t, fGtt1ct,I ~ ~ 
06.08.2024 <ITT FcPm lf!IT t I 

x34~cffi m ~ wlf if ~ ~ ~ ~ IDxT 3llR 'Cl?!' ~ 02.04.202s * ~ 
m <ITT ~ ~ vIR -gg qRllrvi11 ~ 'ct,l lll6 ~, 202s {fcp ~ vIR <f>T ~ fcn<n­
Tfm t I 1iHl2f ~ I 
~c•P 1ct,:-~ 27.07.2024, 06.08.2024 ~ 02.04.2025 ~ ~ ctft ~ I 

'5TO WJT~ ) 

~~ 

cf>~~lcl4!?1 Tfm1:J, ~. l{TO ~ m«f ~ <ITT p ~ I 

--I : ,Q ,:,t! ... , 

o:l!'gl\'r 
~~ -"-..-+;...,..-~~-ff------------------,~'-,----

\ •.. Clean Eriro~ment and H~althf !,-ire Style 

~KHf.\~ .r f' 
~ ........... ," 
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12~ -w1<<il4 q;.q-s'ftq a~M 1 ~ \Vildllh.• ln9tltutt' of lndlu 

4J •~.o~omot1 :&~~1~ i,idtr Mln111rv ol En,1~, fort!t 6 Clt!Nllt (~l'lf'. f,c,,1 1' lndt1I 
"" 'JI' -1.~~• 131"'!.. C~N111° 11•~ ,l(i{111fl t.n~ lll'~"'••N l'«'lf• 

To. 
The Member s«remry 
\ ttanikhand Pollution Control Imm 
Dehradun 

7("-',_ 
AzadiKa 

Amnt Mahotsav 

2 April, 2025 

"ubject Request for iwistnnce in dam collection for the project and project exten5ion reg. 

Ir 

I am \\.tiring to request your assistance in collecting data for our ongoing "Assessment of Available 
Infrastructure for Pilgrims/I'ourists in Concerned Areas", focused on pilgrims. tourists, mules and 
garbage etc. Recently. we conducted reconnaissance survey in the field areas and visits to various line agency 
departments in districts of Uttnrkashi, Rudraprayag and Chamoli for data collection. As part of our fieldwork, 
we interacmd with hotel owners and locals in these sites. We are finding it difficuh to collect secondary 
infonnat:ion from various line agencies and our team encountered several challenges, including an inadequate 
data management system that hindered our ability to access and retrieve the necessary information. 
Additionally, many departments required us to obtain authorization from their respective headquarters before 
sharing any data, resulting in further delays. Your organization would be invaluable in facilitating the process 
of getting secondary data from the various tine agencies. 

As 1he pilgrims, tourists and mule owners visits these sites largely in two seasons, the first peak season from 
April to mid-Juty and the second peak season is October-November, for which data on above mentioned 
parameters has to be collected. Considering this fact, we request you to kindly extend the duration of the project 
for another 6 months, i.e. up to February 2026, so that we may be able to capture one year dam completely. The 
time limit of the project was also mentioned in the proposed project proposal, i.e. 18 months during the time of 
submission. 

Your assistance would greatly enhance the quality and reliability of our data, ultimately contributing to 
the success of our project. 

Sincerely, 

[Dr. B.S. Adhikarij 
Scientist G & Head 

Ecodevelopment Planning and Participatory Management Department 

I 

I 
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